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Slur) Shree Narayan Das: What were 
the specific subjects in this memo
randum’

Shri Dalar: The specific subject was 
with regard to the need, according to 
them, of making Hindi the official 
language in the Delhi administration
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w> wrmr ^ t k ^ i f*nrn: $rm
Shri T. K. Chaudhuri: Is it a fact 

that for more than a century Urdu has 
been the local language of Delhi, and 
is there any proposal to oust that 
language from Delhi?

Shri Datar: Urdu has also been in 
use to Delhi That also will have to 
be taken into account That was the

reason why I stated that there w w * 
certain connected questions.

Dr. Ram Sabhag Singh: The ques
tion was whether for more than a 
century English was the official langu
age and whether that must continue....

Shri T. K. Chaudhuri: That was not 
at all my question.

Mr. Speaker: I have followed the 
question Hon Members want to elicit 
answers from the Ministers But they 
are making themselves Ministers. Why 
should they answer’  Hon. Member* 
must allow the Minister to answer. 
They should also hear patiently the 
question that is asked.

Shri Datar: It is true that Urdu was 
a language of the administration tor 
some time I do not know whether 
it was so for 100 years as the hoo. 
Member suggests Therefore, the ques
tion of Urdu has also to be considered. 
That was the reason why I stated that 
in considering this question of the re
presentation, we have to take other 
connected questions into account as 
well
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An Bml Member: In English also. 
Mr. Sp*ak«r: Yea. 

Or. K. L. Shrtoall: (t) No, Sir.
(b) Does not arise.
(c) The Commission is expected to 

submit its report by October, 10S7.
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An Hon. Member: In English also.

Mr. Speaker; Yes.

Shri Datar: (a) The Delhi State
Advisory Committee has considered 
this matter recently and made certain 
suggestions.

(b) It is proposed to grant relief in 
the form of loans for rehabilitation in 
business or small scale industry, 
reasonable facilities for employment, 
and educational stipends for the 
dependents of political sufferers.

Cc) Delhi Administration have been 
asked to work out the details and giv» 
effect to these proposals as early as 
possible.
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